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(c) Statement giving reasons for the delay
in laying the papers mentioned at (a)
above.

[Placed in Library. See No. LT-1861A
for (a) to (¢)].

(iii) (a) Thirteenth Annual Report of the
Central Institute of Higher Tibetan Studies,
Varanasi, for the year 1989-90.

(b) Review by Government on the
working of the Institute.

[Placed in Library. See No. LT-1938/91
for (a) and (b)].

Report (1988-89) of the Visva-Bharati,
Santiniketan and related papers.

SHRI BHAGEY GOBARDHAN: Madam,
I also lay on the Table a copy each (in English
and Hindi) of the following papers, under
sub-section (4) of section 35 of the Visva-
Bharati Act, 1951: —

(a) Annual Report of the Visva-
Bharati, Santiniketan, for the year 1988-89.

(b) Review by Government on the
working of the University.

(c) Statement giving reasons for the
delay in laying the papers mentioned at (a)
above.

[Placed in Library. See No. LT-1949/91
for (a) to (¢)].

Notifications of the Ministry of Agriculture
(Department of  Agriculture and
Cooperation)

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI JAYANTILAL
VIRCHAND-BHAI SHAH): Madam, I lay
on the Table—

I. A copy each (in English and Hindi) of
the following Notifications of the Ministry
of Agriculture (Department of Agriculture
and Cooperation) under sub-section (6) of
section 3 of the Essential Commodities
Act, 1955: —

(1) S. O. No. 675(E) dated the 31st
August, 1990 publishing the
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Fertiliser (Control) (Fourth
Amendment) Order, 1990.

(2) S. O. No. 716(E) dated the 14th
September, 1990 appointing certain
officers of the Central Fertiliser Quality
Control & Training Institute, Faridabad
and its regional offices in Bombay, Cal-
cutta and Madras as Inspectors of
fertiliser in supersession of Notification
SO. No. 889(E) dated the 6th October,
1987.

(3) S. O/No. 1034(E) dated the 21st
April, 1990 appointing certain officers of
the States of Mizoram, Bihar,
Mabharashtra and Rajasthan to exercise
the functions of the Controller under
clauses 5 and 35 of the Fertiliser
(Control) Order, 1985.

(4) S. O. No. 2546(E) dated the 29th
September, 1990 appointing certain
officers of the States of Andhra Pradesh
and Himachal Pradesh and Union
Territories of Lakshadweep aad Daman
& Diu to exercise the functions of the
Controller under causes 5 and 35 of the
Fertiliser (Control) Order, 1985.

II. A copy each of the following
Notifications of the Ministry of
Agriculture (Department of Agriculture
and Cooperation): —

(1) S. O. No. 332(E) dated the 18th
April, 1990 (In English and Hindi)
publishing Corrigendum to S. O. No.
271(E) dated the 29th March, 1990.

(2) S.0'. No. 397(E) dated the 22nd
May, 1990 (in Hindi) publishing
Corrigendum to S. O. No. 140(E) dated
the 12th February, 1990.

(3) S. O. No. 404(E) dated the 23rd
May, 1990 (In English) publishing
Corrigendum to G. S. R. No. 1160(E)
dated the 21st October. 1986.

(4) S. O. No. 956(E) dated the 24th
December, 1990 (In English)
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[Shri jayantilal Virchandbhai Shah]
publishing Corrigendum to S. O. No.
716(B) dated the 14th September, 1990.
(5) S. O. No. 957(E) dated the 24th
December, 1990 (In English) publishing
Corrigendum to S. O. No. 403(E) dated
the 23rd May, 1990.
[Placed in Library. See No. LT-2067/91
for I and II].
I. Report and Accounts (1989-90) of the

National Thermal Power Corporation
limited, New Delhi and related papers.

H. Report and Accounts (1989-90) of the
National Hydro-electric Power
Corporation Limited, New Delhi and
related papers.

IDT. Report and Accounts (1989-90) of the
North Eastern Electric Power Corporation
Limited, Shillong and related papers.

1V. Report and Accounts (1989-90) of the
Napath Jhakri Power Corpo-raion
Limited, Shimla and related papers.

FAT AWEET ® U Har
(st AT TR ) wERAT H FErAY
gfaffam, 1956 &1 a1 619%
# grarer (1) & wdw Frefafes
qat &1 UH-UF  gfq (WS qer
fedt #®) #A9T UEe 9€ w@AT

(i) (%) 1989—90 & =@ &
fr wefir a faag faae fafees
T fzeett, =7 aifgw wfddes #c
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wfadaw #v 3w 92 4w & fAdew
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7% foedt, = aifes wfqdss AR
A, Y@l 9T FEwdws ¥
gfqdzs e I 9T Wi & frdaw

wgrerEeas  #r fewfomi afge

(@) frm & wdFeor W@
qCFC grd g 0 [gEwEE
¥ @ W (F) AR (@)
far afeq 4. qr-rz"} 2075/
91] .

(m)( ) 198990 § W F
fad qafax faast fraw fafais,
fowiw, =+t 143t afes yivdew
Ak 8, a9y SErmyoert
F Il AR 3@ g WS ¥
i:-rré;ﬁ wgram s ot feoaforay

1

(&) famm &  sddr wY
@R gu wHEn o [gEse
¥ oW owE (F) ak("m) ¥ far
¥fed & wa.A. 1922/91]

(iv) (%) 1989-90 % =d &

TR AERr fawst  fa
fafres, fomar (& gu<r FifEs
wiafvdza =k ¥€, fmrat o7 S
cdeRt ¥ shred % Iq 9%
YRT & [T9aw  wEgreandsE w1
feefort afym |

e onem =T

(@) frrm & wrdwew =
TIT @ AT 1 [geEIwag
¥owl wW(F) Ak (|) %
farba fza §F. Ta.Aq. 1920/
91 - _

Report and Accounts (1989-90) of the
Hindustan Organic Chemicals Limited,
Rasayani (Maharashtra) and related
papers.

A A TR AT ¢ qgEAT,
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